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LOK SABHA
Wednesday, August 18, 1965/Sravana
27. 1887 (Saka)

The Lok Sabha met at Eleven of the
Clock,

IMR. SeeAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Fertilizer Plants

Shri R. 5. Pandey:

Shri Vidya Chbaran Shukla:
Shri P. C. Borooah:

Shri Yashpal Singh:

Bhri Surendra Pal Singh:
Shri P. R. Chakravertl:
Shri Bibhuti Mishra:

J Shri K. N. Tiwary:

- Shrimati Tarkeshwari Sinha:
Shri Vishwa Nath Pandey:
Shri D. N. Tiwary:

Shri Subodh Hansda:
Shri Daji:
Shrimati Vimila Devi:

| Shri ¥. B. Gandhi:

Shri Ravindra Varma:

Shrl P Venkatasubbaiah.
Shri Onkar Lal Berwa:
8hri Guilshan:

Shrimati Renuka Barkataki
Shri Ram Harkh Yadav:
Shri Kanakasabai:
{_Shri M. Rampure:

’;Shri Hem Barua:
|
|
!
|

*8l.

Will the Minister of Petroleum and
Chemicals be pleased lo state:

(#) whether Government have held
negotiations with the Western Indus-
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trial Corporation regarding the estab-
lishment of fertilizer plants in India;

by if so0. the outcome of the nego-
tiations held; and

(c) whethor any agrecment has been
signed with any foreign firm in this
connection?

The Minister of State in the Min-
istry of Petroleum and Chemicals
(Bhri Alagesan): (&) 1o (c). Yes, Sir,
but the negotiations proved infructu-
ous

Shri Hem Barua: In the matter of
fertilizer production, so far our Gov-
ernment are busy conjuring  specta-
cular  production in  the distant
future. In that contex!. may [ know
whether Government actually propose
1p sel up 5 fertilicer plants during the
Fourth Plan?

Shri Alagesan: Yes, S, What-
ever wy would have been able to
achieve by way of collaboration with
Bechtel, we are trying to achieve.
For 4 oul of the 5 plants. namely, at
Cochin, Madras, Kanpur and Durga-
pur. we have been ably to fix up the
parties.  So, we are Romg o sel up
plants 4t these five places

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir): 1
may add that we are going to put up
not only 5 plants but more then 5
plants.

Shri Hem Barua:
heap that they are
more than 5 plants.  In this connec-
tion may | know. after we put up
5 plants or more than 5 plants. what
is the targel of shortfall thar our
Government  envisuge and.  at ihe
same time what arrangements Gov-
ernment have made for getting the

s 8o nice o
going to put up
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necessary foreign exchange
establishment of these plants?

Shri Alagesan: According to our
eslimates, by the end of the Fourth
Plap we will have un installed capa-
city of 2:3 million tons and the pro-
duction is expected to be round about
2 million tons. As regards foreign
exchange, for Madras and Kanpur we
hope to get the necessary foreign ex-
change from our collaborators; that
is to say, they wil] arrange for it.
Regarding the plants at Cochin and
Durgapur, we have suggested these
twn projects US AID for assistance.

Shri P. C. Borooah: May 1 know
whether any special concession s
going to be given to the foreign en-
trepreneurs by way of tax conces-
sions in order to attract them to
establish fertilizer factories in India?

Shri Alagesan: There is no gues-
tion of giving any tax concession.
Questions like pricing, marketing,
management of the factory for the
first few years etc, have to be consi-
dered with our collaborators.

for the

wft wqre fag - 39 F 9 AT
T WY g9 T4 A% TN § 4% ACE-
foriz @t smad 7 et gH fwaer g
TeAT # W7 fFAaT g oawa B A dar
w £

Shri Alagesan: Round about 19698-
70 we may be able to avold imports.

Shri Surendra Pal Singh: While it
is necessary and desirable to Thave
large fertilizer plants in the country
during the Fourth Plan, but befor:
that is done, is the hon. Minister in a
position tu assure the House that the
entire installed capacity in the exist-
ing fertilizer factories in the country
has been fully utilized?

Shri Alagesan: That is also engag-
ing our attention. For instance. wu
are trving to make some modification
1o increase the production in Sindr.
In the Rourkela plant also we are
trying to introduce some mndifica-
tions. Further, we are setting up

AUGUST 18, 1965

Oral Answers 530
additional plants to reach
capacity as carly as possible.

Shri P, R. Chakraverti: May I know
whether it is a fact that Government
have fixed up a target of setting up a
fertilizer plant in each State? 1If so,
may I know whether thp present
negotiatlons with Western Industrial
Corporation or other collaborators
will cover at least some proportion
of this object?

Shri Alagesan:
decision was taken
long ago and we are proceeding
towards it. When we put up plants
it will be ensured that that object is
kept in view, We will have not only
one plant but in some States we will
have gven two plants.

=t ferafr fost : weit wfaw ama
T amemar fw o TR 07 wfemTEaT
Atz AT S | wfav oawe X
T oy & f T B wiEemea wr
iz F A1 # 39 7 ug AT A_rEa
iffma A amw o aw i
Ty T ¥

the full

That policy
by Government

Shri Humayun Kabir: It has never
been my custom to go back from any
word that I have given.

st feafa fw - saw wdiEa,
R WA gt A

Ovue WERT . Hdl uEEn e
g fe v ag g e oY e A
wa W T T A g v Ty
a7 ¥7aq #

st feafa fawm: 3% gz
21

st o Are foardy - gEad W
TR ¥ mwm rzAn @ R oA 1970
% O wleAwwT wEAR mo A
o wfeAamged T WigAwA @A e
& SrnT AT 9 Og A oAag @ 7

Shri Homayup Kablr: The present
indications are that the Barauni plant
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will be tsken in  hand roundabout
1968-69 and it will go into produc-
tion in 1970-71, These are the pre-
sent indications. There may be a
little variation of perhups one year
this way or that way.

Shrimati Tarkeshwarl Sinha: May
I know whether ICI has been per-
miilted to produce fertiliser and have
a plant here? Originally, when the
offer was not accepted, the ratio of
participation by Government and ICI

was 80:20. Has that ratio been
changed or is it the same?
Shri Alagesan: The 1CI has been

given the letter of jntent in July to
set up a fertilizer plant in Kanpur.
The capacity wiil be 225000 tonnes
in terms of nitrogen. This is gelng
to be done by the existing company
called the Indian Explosives Ltd. in
which 70 per cent participation is by
ICT and 30 per cent jointly by the
Government of India and the private
investors. The ICT have yot to indi-
cate the revised finnneial structure of
the Indian Explosives Ltd. They
propose to find all  the foreign ex-
change.

ot farsma qwiw - T fe A
TgRa ¥ FAwmar WA K 3EdTF &
AT Ay vy ¥ afes
greifirr fm & a9 g g
¥t & s ST w e
# ot &€ T TR ¥ v A
foer fiaway sraem, afz gt A1 wwr o 3w
9 T o aqm Frm
8hri Humayun Kabir: I am really
surprised at this question of the hon.
Member. He should know that
Gorakhpur is in Uttar Pradesh and
8o is Kanpur.

it fasrara qeda: &3 7ar wreTn
worfas & ATt ¥ qwr )

st ¥re Ao forarey : oy qz aTA AHY
2 e a1 A Aoy Tt O I O
xafaq & amar o v b anfe a0
§ gfeArewT o awr A 3 g e
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Shri Humayun Kabir: 1 think the
hon. Membey has undue apprehen.
sions. We have beep discussing nbout
Barauni not with one foreign party
but wilh a number of parties. The
position is that the tota]l requirementa
for Bihay in terms of nitrogen even
in 1971 Bre not expected to be more
than 130,000 tons. The eapacity of
Sindri itself is 117.000 tons. There-
fore, both Bechtels  and 1C1 wihom
we requested to look into the ques-
tion of Baraunj said that they do not
visualise the  fertiliser  plant  at
Barauni before 1870-71, W have,
therefore, asked for collaboration from
the Soviet Union. This is an earnest
desire of the Government to help
north Bihar

Shri Subodh Hansda: 1 would ke
to know the remsons for the rejection
of the proposals of Bechtel Corpora-
tion by the Government when they
came forward 1o assist the Govern-
ment with all the foreign exchange.

Shri Alagesan: There were several
conditions that were stipulated by
them which we were not gble to
accept. For instance, there was the
question of pricing policy, the ques-
tlon of the guarantee of off-take and
then the question of the supply rights
for sulphur, rock phoaphate nnd
naphtha, On  all these very vital
points wy, were not able to agree and,
therefore, the negotiations broke off.

Shri V. B. Gandhi: May T know
how far the negotiations with 1C1
have progressed and js it a faect %1
these negotintivns . proceeding om
the basis of a ratio of participation
of 5! per cent for L.CI, 26 per cent
for the Government and 23 per cent
for private investors and. if it I8 not
so, what ir the current ratio of parti-

cipation and what measures ar;; the
Government taking to reduce the
high cost of fertilisers in India?

Shri Homayon Kabir: This was

partly replied to by my colleagus
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that the plant would be set up nol by
the 1CI directly but by the Indlan
Explosives Compuny in which 70 per
cent shares are held by the 1.CI and
30 per cent by the Gowvernment and
Indian  investors, The LC.I  have
proposed that they will reduce their
share from 70 to 51 per cenl, Wo
have nol yet decided  as  to what
should be the Government's partici-
pation in this because thisz is y plant
in the private sector and we shall
decidg aboul Government's partlcipa-
tion depending on the profitability of
the scheme.

Shri P. Venkatasubbajah: Is
Government aware of the fact that
Andhra  Pradesh is  the largest
fertilise; consuming State and maxi-
mum fertilisers are being used ‘for
increasing food production? If this
Is %0, may I know whether the
Government propose to stari y fer-
tiliser factory in the public sector as
the private seclor projects fall short
of thg requirements of consumption
of fertilisers in Andhru Pradesh?

the

Bhri Alagesan: There are (wo
projects in Andhra Pradesh. one af
Visakhapatnam and  the otheyr at
Kothagudam. The  Visakhapatnam
project i progressing  fairly  well.
Kothagudam was originally based on
conl, but now they say that it is 2t
profitable {n proceed on the original
basis and they have proposed a
change-over to naphtha-based plant.
They are cxamining the feasibility of
that gnd I hope it will come off soon.
As far as the public sector putting up
a project in Andhra Pradesh is con-
cerned. there iz no such  proposal af
present.

ot WiETT wow dTay T §
frerar ot e A AT T
* agn ¥ wore fad & & oy e
g § e v apt 9v oy wToAT
AT AT WY wE ¥ A s
ATt A1 TRT ¥, T T A II % fadt
FErOr IR A AT A v A

Shri Humayun Kabir: W, examined
the different locations  in Rajasthan
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and the almosi unanimous conclusion
was that Kotah would be the best
place for locating the fertiliser plant.
Steps have been taken 1o have a
fertiliser plant at Kotah.

=t qmaq ¥ aw A9 ¢ wee
wret Ft I gAT & T geeTEd
& 7= ¥t 7= ¥ a7 w47 41 Fe gy
fegrm w1 grw WO § 7 T AW
® WA ¥ AR g 9 fx qumE w1
fewma age Beaer @ W17 A7 wat o
AT &, 777 30 F fAT gATe dAT WAy
¥ ¥ ATETT 9w O 0% IqTE ET
FTORTAT AW w1 fa=TT TwAT &7

Shri Humayun Kabir: 1 am happy
1o say that Punjab has on: of the
best fertiliser faclories in India at
Nangal and there may be a further
expansion of ity capacitly when FACT
ot Alwaye changes over to naphtha,
That will release certain electrolytic
units which we hope lo transfor 1o
Nangal after the transformation has
been completed,

ot amaw ;. #7 gen 2 5 A0w W
BrEFT £1E §7 KR A9 e

Shri Humayun Kabir: I have

already replied to that.

ot forw myrraw - & 77 FAAT |AEAT
7 fe zmy 2o § woAT gravEw w1
frA qrRz SEATEAT dar @i @ W
w7 wre Zars %o i duy fair o 3w
¥ AR OW W RE 2

weaw wEg ;& FEETT EE ST
ot xAE 2

Shri Vidya Charan Shukla: Is it a
fuct that the Prime Minister, Shri Lal
Bahadur Shastri. when he was the
Home Minister and as Prime Minister
also, wssured the House that every
State in the country would have at
least one fertiliser plant? Secondly,
in pursuance of the assurance. u fer-
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tiliser plant was sought lo be estab-
lished in Madhya Pradesh at Korba
and Government had spent about onc
crore of rupees, Now they are want-
ing to shift it out of Madhya Pra-
desh.

Shri Humayun Kabir: There is no
question of shifting this plant out of
Madhya Pradesh. It is a fact that
Korbs had been lentatively selected
and if Korba had been established in
due course, the plant would have been
there, but unfortunately it was delay-
ed and, in the meantime, there was
a revolution in the technique of pro-
ducing fertilisers. After 1963, it be-
came most uneconomic anywhere in
the world to produce fertilisers based
on coal. In naphtha, there has been
a technological revolution—I repeal
the word ‘revelution’ because I heard
someone questioning the usage of the
term ‘revolution’. This technological
revolution makes it uneconomic today
to produce fertilisers based on coal
and on account of that we have had
to give up the ides of Korba for the
time being: we have not abandoned
it. In the meantime, I have explored
the possibility of some other plant
somewhere in Madhya Pradesh based
on naphtha. As vet, this is only in
an exploratory stage and I cannot give
the House any more information.

Shri Vidya Charan Shukla: My
question has not been properly ans-
wered. 1 want {o know whether the
Prime Minister had given an assur-
ance that every State shall have a
fertiliser plant.

Mr. Speaker: The hon. Minister
has spoken for about three minutes
and explained the position, and yet
the hon. Member savs that the gques-
tion has not been answered.

Shri Vidya Charan Shuokla: My
question has not been answered. [
wanted to know whether the Prime
Minister's assurance had been kept in
view.
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and out of 20 names | have been able
to call about 14 names. There are
questions which have 55 names and
even 60 names.

Shri Raghunath Singh: There Is
one guestion with about 60 names,
That is the third question today.

Mr. Speaker: There are also other
Members who have been rising in
their places in order to catch my eye
su that they might alse gel chances
to ask supplementary questions. 5o,
1 would like to put my difficulty be-
fore the House. 1 would suggest that
there ought to be some method in re-
gard to this. Either 1 can allow more
supplementary gquestions or [ can al-
low more main questions. If  the
House uagrees, we might just put a
time-limit up to which one gquestion
should extend and during that time-
limit, as many supplementaries us van
be allowed may be asked.

Shri Harl Vishnu Kamath:
time-limit may be 10 minutes

The

Mr. Speaker: That would mean
that only six questions can be covered,

Shri Hari Vishnu Kamath: 10
minutes should be the ceiling

Some hon. Members: L+t 11 bhe
3 minutes.

Mr. Speaker: [f the House agrees,

we can have 5 minutes us the maxi-
mum for a single question. What I
find is that every question developx
into a regular discussion. That dis-
cussion should be had in a different
manneyr and not in the form of these
questions and supplementary

questions.
1If T bar out the names of those
Members  who have given their

notices, then too 1 am blamed, and
there are complaints that I have not
allowed them opportunity for supple-
mentary questions.

Shri Ranga: It is no good trying
to reach e decision here and now.
In *mis way. we shall only be reaching
ud noc  decisions which cannol e

Mr. Speaker: 1 would like to pul
my difficulty before the House  Al-
ready about !5 minutes have elapsed, \:

it ted st all. So, Jet us tabe
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some time to consider the matter.
After all this is just the beginning of
the session. During the interval or
recess of Parliament, so many friends
have thought it fit to give notices of
S0 many queslions in regard to one
particular ilem, and, therefore, there
is g huge number of names on the
list. ‘This may no! happen aus we
proceed with the session. To try to
reach a decision on the basis of the
experience of the first two pr three
days of this Session or the first week
of thiz Session is not going to be use-
ful to the House.

Shri Hari Vishnu HKamath: You
may call the leaders of the Groups
and have u discussion with them,

Shri Sham Lal Saraf: May 1 sug-
gest that only five minutes may be
allowed to cach question?.

Mr. Speaker: [ shall take those

wugpestions some other time
oft R w2 WG TG T 9T,
} OF P EAT AT E
WA AT AT AEE 4T
u o & -t FTHA

Relationship between Govt, Servants
and People’s Representatives

4
Shri Hari Vishnu Kamath:
*82. ! Shri Yashpal Singh:
| Shri Hem Raj:

Will the Minister of Home Affairs
be pleased to refer 1o the reply given
to Starred Question No. 1174 on the
Bth May. 1965 and state:

(a) whether the drail Code to re-
gulate the relationship between Mem-
bers of Parliament and of State Le-
glslatures and the Administration has
been finallzed; and

tb) if so, whether it will be laid
on the Table?

The Depuly Minister in the Minis-
try of Home Affalre (Shri L. N.
Mishra): (a) No, Sir.
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(by Does not arise

Shri Hari Vishnu Kamath: What
was the penesis of or need for the
consideration of a code of this nature?
Waus there a spate of complaints on
this score?  Will the Code, when fina-
lised, apply also to those Ministers
who sometimes misuse their authority
and powers to interfere in the day-

tu-diy  administration,  particularly
crimimal investigation and  prosecu-
tions, besides appointments, promo-

tions and transfers?

Mr. Speaker: There is no code as

vel,

Shri Hari Vishou Kamath: It is
under consideration though it has not
been finalised yet.

The Minister of Home Affairs (Shri
Nanda): The hon. Member has pick-
ed up this opportunity to have a say
aboutl the Ministers

Shri Hari Vishnu Kamath: There
is nothing wrong  aboui it.  The
Speaker has not ruled it out of order.
T will utilise every opportunity to siv
Hi.

Mr. Speaker: Order, order,

Shri Hari Vishou Kamath:
making an insinualion.

Mr. Speaker: There is no insinua-
tiom,

Shri Nanda: 1 welcome it, because
the Ministers . . . .

Shri Harl Vishnue Kamath: [ only
said ‘some Ministers’. 1 did not say
‘all Ministers'.

Shri Nanda: A much more strin-
genl code has to be applied to the
Ministers. This code is applicable to
Members of Parliament, and that
certainly applies to the Ministers, and
in fact, much more.

Shri Hari Vishnu Kamath: In ac-
cordance with the practice prevalent
in some Ministries, of deputing a
competent team abroad for studying
a question when it arises, the latest
example of which is a commiites
set up by the Ministry of Information

He is





